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COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

Seventy-Fourtn REepoRT

Shri Hem Raj (Kangra): 1 beg to
move:

“That this House mgrees with
the Seventy-fourth Report of the
Committee on Private Members'
Bills and Resolutions presented to
the House on the 24th November,
1965.".

Mr, Speaker: The question is:

“That this House agrees with
the Seventy-fourth Report of the
Committee on Private Members'
Bills and Resolutions presented

NOVEMBER 26, 1965

Motion Under Rule 417§
388

to the House on the 24th Novem-
ber, 1965."

The motion was adopted.
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MOTION UNDER RULES 388 RE:
RESOLUTION ON INDIA QUITTING
THE COMMONWEALTH

Shri D. N. Tiwary (Gopalganj): 1
beg to move:

“That rule 30 of the Rules of
Procedure and Conduct of Busi-
ness in Lok Sabha be suspended
in its application to the Resolu-
tion regarding India quitting the
Commonwealth moved by Shri
Bhagwat Jha Azad on the 24th
September, 1985, further debate
on which was adjourned on the
12th November, 1965."

On ‘that day, 1 was not allowed to

move the second motion.

Mr, Speaker: That could mot be a
ground.
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